IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:05-08-2025

Date

05.08.2025

\
Name of the |C.C

ABLAPL- Order Dtd. 2025-07-
62535/202505.08.2025 |/ >0 o |B.B.ROUT c.o. 3
ABLAPL- COURT NO. |0rder Dtd. 2025-09-
62536/202505.08.2025 [ 00 o B.P.NANDA c.o. e 15 BATL-2
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62537/202505.08.2025 |70 2% |S.C.PANI c.o. e o1 BRANCH-3
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH
62538/202505.08.2025 |70 20 |S.C.PANI c.o. e o1 (DTVISTON
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH
62539/2025/05.08.2025 |0 20 ) |S.C.PANI c.o. e o1 (DTVISTON
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62540/2025/05.08.2025 |0 2% |S.C.PANI c.o. e o1 BRANCH-€
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62542/202505.08.2025 |70 20 o |S.C.PANI c.o. e o1 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62543/202505.08.2025 |0 5" 0o |S.C.PANI c.o. : o1 ERANCH-4
' WP (C) - COURT NO. |order Dtd. 2025-08- |WRIT
62544/202505.08.2025 |1 2.0 o |S.C.PANI c.o. : o1 BRANCH-?
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62545/2025/05.08.2025 |1 220" o |S.C.PANI c.o. c o1 BRANCH-8
ABLAPL- COURT NO. |Order Dtd. 2025-07-
62547/2025|05.08.2025 8588/2025 DP DASH C.0. e 11
ABLAPL- COURT NO. |Order Dtd. 2025-07-
62548/202505.08.2025 [/ o I PANDA c.o. c 31
ABLAPL- COURT NO. |Order Dtd. 2025-07-
62549/2025(05.08.2025 8640/2025 B BEHERA C.0. 6 11
' ABLAPI,- COURT NO. |order Dtd. 2025-07-
62550/202505.08.2025 S/ o o |G SAHOO c.o. e 31 BATL-2




' ABLAPL- COURT NO. |order Dtd. 2025-07-
62551/2025(05.08.2025 8590/2025 L. ACHARI 17 11
' ABLAPL- COURT NO. |order Dtd. 2025-07-
62552/202505.08.2025 oo . |S BISWAL T " BATL-2
' ABLAPI,- COURT NO. |order Dtd. 2025-07-
62554/202505.08.2025 /20" o INK ROUT T 31

ABLAPL- COURT NO. Order Dtd. 2025-08-
62555/2025(05.08.2025 6061/2025 DP DASH 17 01 BAIL-1

ABLAPL- COURT NO. |Order Dtd. 2025-08-
62556/202505.08.2025 (0" |PK MOHANTY e o1
' ABLAPL- RANJIT COURT NO. |order Dtd. 2025-08-
62557/2025(05.08.2025 ool oo [uoit oy T o1 BATL-1
' ABLAPL- COURT NO. |Order Dtd. 2025-08-
62559/202505.08.2025 |/ " BB MOHAPATRA e o1

ABLAPL- COURT NO. Order Dtd. 2025-08-
62560/2025(05.08.2025 |/ /' KK NATH T o1 BATL-2

ABLAPL- COURT NO. |Order Dtd. 2025-08-
62562/202505.08.2025 [/ 0" |PK MOHANTY e o1

ABLAPL- COURT NO. Order Dtd. 2025-08-
62563/2025(05.08.2025 |/ o', KK NATH T o1

ABLAPL- COURT NO. Order Dtd. 2025-08-
62565/2025(05.08.2025 | 2" |AB MALLICK T o1

ABLAPL- COURT NO. Order Dtd. 2025-08-
62567/202505.08.2025 | "0 0. MR SAHOO L o1 BATL-1

ABLAPL- COURT NO. Order Dtd. 2025-08-
62570/202505.08.2025 [ S |PK MOHANTY e o1

ABLAPL- PANCHANAN COURT NO. Order Dtd. 2025-08-
62571/2025/05.08.2025 5 95/5025 |pANTGRAHT 17 01

ABLAPL- COURT NO. |order Dtd. 2025-08-
62572/202505.08.2025 [ |S N GAYA T o1 BATL-2
' ABLAPI,- COURT NO. |order Dtd. 2025-08-
62574/202505.08.2025 |~ "' |HK MOHANTA o o1
' ABLAPL- COURT NO. |order Dtd. 2025-08-
62575/2025(05.08.2025 8714/2025 AK NAYAK 17 01
' ABLAPL- MANAS RANJAN COURT NO. |order Dtd. 2025-08-
62577/2025(05.08.2025 | o e 0

ABLAPL- COURT NO. |Order Dtd. 2025-08-
62578/2025(05.08.2025 |- ' |SC DASH o o1 BATL-2

ABLAPL- COURT NO. Order Dtd. 2025-08-
62579/202505.08.2025 [0 " . |LN RAYATSINGH T o1 BATL-2
' ABLAPL- COURT NO. |order Dtd. 2025-08-
62580/202505.08.2025 o277 . |GR PATRA e o1 BATL-2




ABLAPL- COURT NO. |Order Dtd. 2025-08-
62561/2025(05.08.2025 [ 0"" 7 INK ROUT o o1 BAIL-1
ABLAPL- COURT NO. [0rder Dtd. 2025-08-
62583/2025(05.08.2025 [0 . |GR PATRA it o1 BAIL-1
ABLAPL- COURT NO. [0rder Dtd. 2025-08-
62584/2025(05.08.2025 [, " 2 . [HK MOHANTA it o
ABLAPL- COURT NO. [0rder Dtd. 2025-08-
62586/2025(05.08.2025 [0~ |A PATTANAYAK o o1 BAIL-2
ABLAPL- COURT NO. |[order Dtd. 2025-08-
62587/2025(05.08.2025 [ Jor " . |A MOHANTY o o1 BAIL-2
ABLAPL- COURT NO. |[order Dtd. 2025-08-
62589/2025(05.08.2025 o |PK ROUTRAY o o1
MACA- COURT NO. |order Dtd. 2023-04- |- i1oc:
62629/2025(05.08.2025 B K MOHARANA ' ‘ APPEAL
212/2011 23 12
SEC.
ABLAPL-  [K. C. COURT NO. [0rder Dtd. 2025-08-
62636/2025/05.08.2025  1g913/2025 |TRIPATHY 17 01
ABLAPL-  |AMLAN SHAKTI COURT NO. Order Dtd. 2025-07-
62646/2025(05.08.2025 ([, 500 o [Lan e o BAIL-1
WP (C) - COURT NO. |Order Dtd. 2025-07- [WRIT
62648/2025(05.08.2025 |}, =) |P. K. DASH it 20 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025-07- |WRIT
62651/2025(05.08.2025 )1 =0" M. R. BARIK o i R ANCH-S
ABLAPL-  |BINDU SAGAR COURT NO. Order Dtd. 2025-07-
62654/2025(05.08.2025 [ o00 | o 31
ABLAPL-  |BINDU SAGAR COURT NO. [order Dtd. 2025-07-
62656/202505.08.2025 oo/ o oo o o i BAIL-2
WP (C) - COURT NO. Order Dtd. 2025-07- |WRIT
62658/202505.08.2025 )0, .07, INIRANJAN ROUT o " R ANCH-S
WRIT
WP (C) - COURT NO. Order Dtd. 2025-07- [BRANCH
62661/2025(05.08.2025 g o0 [P. L. MISHRA c o (DTVISTON
BENCH-2)
FAO- COURT NO. Order Dtd. 2025-07- |iioe:
62667/2025(05.08.2025 NIRANJAN ROUT ' ' APPEAL
333/2025 6 31
SEC.
WP (C) - COURT NO. WRIT
62668/2025(05.08.2025 |1 " A K BISWAL o R ANCH-1
ABLAPL-  |RAKESH KUMAR COURT NO. |[order Dtd. 2025-07-
62669/2025105.08.2025  lg095/2025 |saraNGT 25 31
ABLAPL-  |AMLAN SHAKTI COURT NO. [order Dtd. 2025-09-
62671/2025(05.08.2025 [ ou0 o [T o bl BAIL-2
CONTC- COURT NO. [0rder Dtd. 2025-08-
62676/2025(05.08.2025 |70 "0 A P SAHOO it o
[62677/2025(05.08.2025  [OTAPL- T K NAYAK COURT NO. [0rder Dtd. 2025-07-




142/2025 17 31
OTAPL- COURT NO. |order Dtd. 2025-07-
62678/2025(05.08.2025 |0 J SAHOO o i
' CONTC- COURT NO. |order Dtd. 2025-08-
62679/2025(05.08.2025 |70 "0 . A P SAHOO o o
' OTAPL- COURT NO. |order Dtd. 2025-07-
62680/2025(05.08.2025 |31 0 T K NAYAK it 0
' CONTC- COURT NO. |order Dtd. 2025-08-
62681/2025(05.08.2025 |7 oo0 . |A P SAHOO e oa
' OTAPL- COURT NO. |order Dtd. 2025-07-
62682/2025(05.08.2025 |31 0 J SAHOO o "
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62683/202505.08.2025 ). ,oL0 0 M R ROUTRAY o o R ANCH-3
CHIEF
WP (C) - .. |order Dtd. 2025-08- [WRIT
62684/2025(05.08.2025 |, 27 0 |P K PATRA JUSTICE'S g R ANCH-S
COURT
WP (C) - COURT NO. Order Dtd. 9999-12- |WRIT
62685/2025(05.08.2025 |, o0’ 0 |B B MALLICK b i R ANCH-S
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
62686/202505.08.2025 |}, 2707, |L D PANDA b 20 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025-08-
62687/2025(05.08.2025 |10 0”0 |L D PANDA o5 o4
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
62688/2025/05.08.2025 |1 )" |G. N. SETHI c 3 R ANCH-3
WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62689/2025(05.08.2025 |[2 o)° _ [P. K. LENKA : 20 R ANCH-€
WP (C) - COURT NO. |Order Dtd. 2025-07- |WRIT
62690/2025(05.08.2025 |Jo,71" S, BISWAL c o8 R ANCH
WRIT
WP (C) - COURT NO. |Order Dtd. 9999-12- |BRANCH
62691/2025(05.08.2025 ) o~ . M. DAS c " (DTVISTON
BENCH-1)
MACA- COURT NO. Order Dtd. 2025-07- |[1SC:
62692/2025(05.08.2025 J DEHURY : : APPEAL
388/2012 6 30
SEC.
WP (C) - COURT NO. |Order Dtd. 2025-07- |WRIT
62693/2025(05.08.2025 |/ oZ0° . |P. SAHOO c " R ANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-08-
62694/2025(05.08.2025 ). -0 B K MOHARANA : o4
WP (C) - COURT NO. Order Dtd. 2025-07- |WRIT
62695/2025(05.08.2025 o 00 (K. MOHANTY c i R ANCH-
' WP (C) - COURT NO. |order Dtd. 2025-08-
62696/2025(05.08.2025 |, oo, [P PANDA o5 oe




WP (C) -

COURT NO.

Order

Dtd.

2025-07-

WRIT

62697/2025/05.08.2025 13147/2025 B. BEHERA o5 31 BRANCH-2
WP (C) - PRAKASH KU COURT NO. Order Dtd. 2025-07- |WRIT
62698/2025/05.08.2025 )4 135 /5025 | JENA 25 25 BRANCH-8
WPCRIL,~ COURT NO. |Order Dtd. 2025-08-
62699/2025/05.08.2025 89/2025 G K TRIPATHY o5 04
WP (C) - COURT NO. |Order Dtd. 2025-04- |WRIT
62700/2025/05.08.2025 9337/2025 N. K. ROUT 6 04 BRANCH-6
WP (C) - CHIEE Order Dtd. 2025-08- QE;ECH
62701/2025(05.08.2025 |0 "0 D SAMAL gg§§$CE /{1 (DTVTSION
BENCH-3)
WP (C) - COURT NO. Order Dtd. 2025-08-
62703/2025/05.08.2025 20539/2025 S. K. SAHOO 6 18
WP (C) - COURT NO. |Order Dtd. 2025-07-
62704/2025(05.08.2025 |7 0", o, [K. C. PANDA c "
WP (C) - PRAKASH KU COURT NO. |order Dtd. 2025-07- |WRIT
62705/2025105.08.2025 )4 /1545025 | JENA 25 25 BRANCH-2
WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62706/2025/05.08.2025 20343/2025 Y DAS o5 31 BRANCH-3
WP (C) - PRAKASH KU COURT NO. Order Dtd. 2025-07- |[WRIT
62707/2025105.08.2025  |,4,51 /5025 |JENA 25 25 BRANCH-4
WP (C) - COURT NO. |order Dtd. 2025-08- |WRIT
62708/2025/05.08.2025 6786/2025 J. SAHOO o5 01 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2025-07-
62709/2025/05.08.2025 13473/2025 S SAMAL o5 30
WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62710/2025/05.08.2025 31860/2024 S. SAHOO o5 31 BRANCH-3
WP (C) - PRAKASH KU COURT NO. Order Dtd. 2025-07- |[WRIT
62711/2025(05.08.2025 20418/2025 |JENA 25 25 BRANCH-8
CHIEF
WP (C) - .. |order ptd. 2025-08- [WRIT
62712/2025/05.08.2025 20245/2025 S MOHANTY JUSTICE'S o5 BRANCH-8
COURT
CHIEF
62713/2025|05.08.2025 ?§£Z>5025 A. K. SWAIN JUSTICE'S gfder Dtd. 2025-07-
COURT
CHIEF
WP (C) - .. |order ptd. 2025-08- [WRIT
62715/2025/05.08.2025 14928/2025 A. K. MISHRA JUSTICE'S 01 BRANCH-7
COURT
CHIEF
WP (C) - .. |order ptd. 2025-07- [WRIT
62717/2025/05.08.2025 7318/2025 R. SAMAL JUSTICE'S 30 BRANCH-6

COURT




WRIT
CHIEF
WP (C) - \« Order Dtd. 2025-08- [BRANCH
62718/202505.08.2025 |, 000" o |H. K. MOHANTA C. gg§§£CE S|o] (DTVISTON
BENCH-1)
WP (C) - COURT NO. [0rder Dtd. 2025-08- |WRIT
62719/202505.08.2025 | 02" |A. K. BARIK . : o R ANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62720/2025(05.08.2025 |/ o000, |G C BARIK C. c oa R ANCH-8
WP (C) - COURT NO. [0rder Dtd. 2025-08- |WRIT
62721/202505.08.2025 | ;0”0 o [DILLIP SAMAL |C. : oa R ANCH-€
WP (C) - COURT NO. [0Order Dtd. 2025-08- |WRIT
62723/2025(05.08.2025 )10 o0, |J. KAMILA C. c o1 ERANCH-S
WP (C) - COURT NO. [Order Dtd. 2025-08- |WRIT
62724/2025(05.08.2025 g, n 0, B K PATI C. c o4 R ANCH-
. WP (C) - RAMA KRISHNA COURT NO. [Order Dtd. 2025-07- |WRIT
62726/2025105.08.2025 7830/2022 |BISOI 6 31 BRANCH-2
WP (C) - COURT NO. [0rder Dtd. 2025-07- |[WRIT
62727/2025(05.08.2025 |/ “o" o |P K MISHRA  C. c " R ANCH-8
WP (C) - COURT NO. [Order Dtd. 2025-08- |WRIT
62728/202505.08.2025 |, =57 . |S.K.BEHERA  [C. c o1 ERANCH-€
WP (C) - COURT NO. [0rder Dtd. 2025-08- |WRIT
62729/2025(05.08.2025 |/ 200,00 |G C BARIK C. c oa R ANCH-4
WP (C) - COURT NO. [0Order Dtd. 2025-08- |WRIT
62730/202505.08.2025 |,/ >o" o . |S.K.BEHERA  C. c o1 ERANCH-S
WRIT
WP (C) - COURT NO. [0rder Dtd. 2025-07- |[BRANCH
62731/202505.08.2025 |o oo . |P. K. MOHANTY C. c o (DTVISTON
BENCH-2)
CONTC- COURT NO. Order Dtd. 2025-08-
62732/202505.08.2025 -5 "0 o |J LENKA C. c o4
WRIT
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH
62733/202505.08.2025 | 00" o |L. K. NAYAK C. : 5 (DTVISION
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2025-07- |WRIT
62735/202505.08.2025  |Ic oo |K. C. PANDA C. : T R ANCH-2
CONTC- PRADEEP KUMAR COURT NO. |[Order Dtd. 2025-08-
62736/2025(05.08.2025 |55 0 o oA c c 04
WP (C) - COURT NO. [0rder Dtd. 2025-07- |[WRIT
62738/2025(05.08.2025 14585/2025 B+ SWAIN C. p 11 BRANCH-5
62739/2025(05.08.2025  |cONTC- [PRADEEP KUMAR[C. COURT NO. |Order Dtd. 2025-08-




1 3260/2025 |JENA 6 04
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2025-07- |BRANCH
62740/202505.08.2025 |02 Z 0" o< |B. SWAIN : 3 (DTVISTON
BENCH-1)
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2025-08- |BRANCH
62741/2025|05.08.2025 91281/2025 J. BEHERA p 01 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62742/202505.08.2025 |, 5,5 50,5 M. K. PRADHAN p 01 BRANCH-2
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62743/202505.08.2025 |7, 0 <M. K. PRADHAN : o1 ERANCH-4
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62744/2025(05.08.2025 ). 0 |S.K.BEHERA : o1 R ANCH-1
1 WP (C) - COURT NO. |order Dtd. 2025-08- |[WRIT
62745/202505.08.2025 ;7 -2 |S.K.BEHERA : o1 R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2025-08- |WRIT
62747/202505.08.2025 |7 /0" o |S-K.BEHERA : o1 ERANCH-S
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62748/202505.08.2025 [0 2% 7 |TK BARIK T o1 BATL-2
1 WP (C) - COURT NO. |Oorder Dtd. 2025-08- |WRIT
62749/202505.08.2025 |73, c0" 0, [R. K. DEHURY T o1 ERANCH2
1 ABLAPL- COURT NO. |Oorder Dtd. 2025-08-
62750/202505.08.2025 [ "> o |TK BARIK L o1
1 ABLAPL- COURT NO. |order Dtd. 2025-07-
62751/202505.08.2025 [0 "7 o R SAHU T 25
1 WP (C) - COURT NO. |Oorder Dtd. 2025-08-
62752/2025(05.08.2025 |, o, |A. K. BEHERA e o1
1 CONTC- COURT NO. |order Dtd. 2025-08-
62753/202505.08.2025 |0 0 [DILLIP SAMAL e o1
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62754/2025(05.08.2025 [ o [P. R. SWAIN e o1 BATL-2
ABLAPL- COURT NO. |Order Dtd. 2025-09-
62755/202505.08.2025  [o_7"00 o [P. R. SWAIN T o
ABLAPL- SAROJ KUMAR COURT NO. |Order Dtd. 2025-08-
62756/202505.08.2025 [ 0 oo 1o g o1
CRLMP- COURT NO. |Order Dtd. 2025-08-
62757/2025|05.08.2025 892 /2025 SUVENDU BARIK 17 01
CRLA- COURT NO. |Order Dtd. 2025-08-
62758/202505.08.2025 | < -"7 . |G. SUNDARA 5 o1
[62759/2025(05.08.2025  |CRLME- SUVENDU BARIK|C. COURT NO. [0rder Dtd. 2025-08-




891/2025 2 01
FAO- CHITTA RANJAN COURT NO. |Order Dtd. 2025-08-
62760/2025(05.08.2025 | 1go o o= c : o
FAO- COURT NO. Order Dtd. 2025-07- |[1SC:
62761/2025|05.08.2025 A. K. BARIK : : APPEAL
406/2024 2 31
SEC.
FAO- COURT NO. |Order Dtd. 2025-07- [15C:
62763/2025/05.08.2025 A. K. SAHOO : : APPEAL
406/2024 2 31
SEC.
CRLMC- COURT NO. |0rder Dtd. 2025-07-
62764/202505.08.2025  |ooWiCC ls. K. BISWAL ; o
CRLMC- ATANU KUMAR COURT NO. |Order Dtd. 2025-07-
62765/2025(05.08.2025 | w0t (0 ; o
CRLMC- COURT NO. |order Dtd. 2025-07-
62766/2025(05.08.2025 [0 M. c. MomANTY oo o
CRLMC- COURT NO. |order Dtd. 2025-07-
62769/202505.08.2025 (T2 oo, [P. MUDULI o o
CRLMC- COURT NO. |0rder Dtd. 2025-07-
62771/202505.08.2025 o0 800 |D. MAHARAJ S o
WP (C) - COURT NO. |Order Dtd. 2025-09- |WRIT
62772/202505.08.2025 ;0 2)° . DAS : o g
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
62774/2025(05.08.2025 o )7 S DAS o e o NCHLS
CRLMC- COURT NO. Order Dtd. 2025-07-
62775/2025/05.08.2025 1865/2025 BIKRAM BEHERA > OLD 31
WP (C) - COURT NO. Order Dtd. 2025-09- |WRIT
62776/202505.08.2025 |20 207 . DAs o o o cEs
WP (C) - COURT NO. Order Dtd. 9999-12-
62777/202505.08.2025 |20 TV _|p. K. LENKA - o
CRLMP- COURT NO. |Order Dtd. 2025-08-
62779/202505.08.2025 iU |GANESH SAHOO e o
CRLMP- BYOMAKESH COURT NO. |Order Dtd. 2025-08-
62781/2025(05.08.2025 |00 o [0S e o
CRLMP- BYOMAKESH COURT NO. |Order Dtd. 2025-08-
62782/2025105.08.2025 576/2025 TRIPATHY 25 01
CRLMP- BYOMAKESH COURT NO. |Order Dtd. 2025-08-
62784/2025(05.08.2025 |- b o o [ZEOES e o
FAO- COURT NO. Order Dtd. 2025-07- |[1SC:
62785/2025|05.08.2025 P K LENKA : : APPEAL
380/2023 25 30
SEC.
CRLMP- COURT NO. |order Dtd. 2025-08-
62786/2025(05.08.2025 388/2025 P. K. LENKA 5 01




MISC.

62788/2025|05.08.2025 | 20~ N D TRIPAHY COURT NO. |Order Dtd. 2025-09- |, oppay
288/2016 6 01
SEC.
' FAO- COURT NO. |order Dtd. 2025-07-
62789/2025(05.08.2025 |, 0" |S. K. SAHOO . o8
FAO- COURT NO. Order Dtd. 2018-05- [1SC:
62790/2025|05.08.2025 J R DAS : : APPEAL
520/2017 6 09
SEC.
' WP (C) - COURT NO. |Oorder Dtd. 2018-01- |WRIT
62791/2025(05.08.2025 |1 ). |G C JENA . 05 RANCH-
WP (C) - COURT NO. Order Dtd. 2025-07- |WRIT
62792/2025(05.08.2025 oo o R K MOHAPATRA . o ERANCH -4
FAO- R. K COURT NO. Order Dtd. 2025-09- |[1SC:
62794/2025(05.08.2025 |30 o0 e : 05 2E§EAL
WP (C) - COURT NO. Order Dtd. 2025-07- |WRIT
62795/2025(05.08.2025 |\ ool7 L oA K SWAIN . s ERANCHS
CONTC- COURT NO. Order Dtd. 2025-08-
62797/2025(05.08.2025 |- 0 . |G. SUNDARA . o1
WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62799/2025(05.08.2025 |\ g0’ 00 oA K SWAIN : o R ANCHLS
WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62800/2025(05.08.2025 ) o0” LM K SWAIN : 0 ERANCI-g
M/S. DILLIP
KUMAR MISC.
62801/2025/05.08.2025 Egg;zozo MOHAPATRA, ZOURT NO. ggder Ptd. 2025-07- |1 oppar,
LAXMIDHAR SEC.
KABT
CONTC- COURT NO. [Order Dtd. 2025-08-
62803/202505.08.2025 |0 -0 |S. C. DASH : o
FAO- COURT NO. Order Dtd. 2025-07- |15C:
62804/2025(05.08.2025 B MAHALT - [Jraer . APPEAL
51/2024 6 31
SEC.
MISC.
62806/202505.08.2025 | 20~ S SWAIN COURT NO. APPEAL
51/2024 6
SEC.
CONTC- M/S R.K COURT NO. [Order Dtd. 2025-08-
62807/2025105.08.2025 |359, /5055 |[ROUTRAY 2 OLD 29
JCRLA- COURT NO. |Order Dtd. 9999-12- |CRIMINAL
62808/2025 05.08.2025 |1 000 S K SUNDARA - 0 APERAL
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
62809/202505.08.2025 |/ 2l7 . |B K DAS - o R ANCHA1
' CONTC- COURT NO. |order Dtd. 2025-08-
62810/2025|05.08.2025 3331/2025 SOBHAN GUPTA 7 01
' CONTC- COURT NO. |order Dtd. 2025-08-
62811/2025/05.08.2025 2667/2025 SUMANTA DAS 2> OLD 20 CONTEMPT
. TRP (C) - PABITRA KUMAR COURT NO. |Order Dtd. 2025-08-
62812/2025(05.08.2025 |- 00 D C > oL o




ABLAPIL- COURT NO. Order Dtd. 2025-08-
62813/2025(05.08.2025 [0 "~ |J. C. BARAL > oLD o1 BATL-2

CRLMC- COURT NO. |Order Dtd. 2025-05-
62814/2025(05.08.2025 |00 . |P.K.PAL . 5

CMP- COURT NO. Order Dtd. 2025-08-
62815/2025(05.08.2025 |Zoc 0, |[P.K.SAHOO . oa
' ABLAPL- COURT NO. |order Dtd. 2025-08-
62816/2025(05.08.2025 [ [0°7 . |J. C. BARAL . o1 BATL-2
' cMP- COURT NO. |order Dtd. 2025-07-
62817/2025/05.08.2025 |2, 0° . [B.BEHERA . o
' CMP- COURT NO. |order Dtd. 2025-07-
62818/2025(05.08.2025 |07, . |P.K.DAS . o1
' CMP- COURT NO. |order Dtd. 2025-10-
62819/2025(05.08.2025 |~ . [M.KAR 3 T

cMP- COURT NO. |order Dtd. 2025-08-
62820/2025(05.08.2025 |00 0 . [B.K.MAHARANA 3 o4

CMP- COURT NO. |order Dtd. 2025-08-
62821/2025(05.08.2025 |['c0 0 |A.K.JATI o3 04

CMP- COURT NO. |order Dtd. 2025-08-
62822/2025(05.08.2025 |7 0 |A.K.JATI o3 04

CMP- COURT NO. |order Dtd. 2025-10-
62823/2025(05.08.2025 |00 . [R.CH ROUT 3 it
' cMP- COURT NO. |Oorder Dtd. 2025-09-
62624/2025(05.08.2025 |0 . [B.K.PATI 53 e
' cMP- COURT NO. |Oorder Dtd. 2025-10-
62625/202505.08.2025 |, 0%, 0 [B.K.PADHI 53 0
' cMP- COURT NO. |Oorder Dtd. 2025-09-
62826/2025(05.08.2025 | /0%, |P.K.LENKA 3 oip o

WP (C) - COURT NO. |order Dtd. 2025-08-
62827/2025(05.08.2025 |Too/ ", |P. PANDA 3 oLD o1

ABLAPIL- COURT NO. |order Dtd. 2024-08-
62828/2025(05.08.2025 [ 0"~ P DASH > onb oa

WP (C) - COURT NO. Order Dtd. 2025-07- |[WRIT
62833/2025(05.08.2025 |0, 27 |B.N.SARANGI > oLD 25 R ANCH4

WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
62834/2025(05.08.2025 1. 0" 3. D. MUDULI > onb o1 R ANCH-4

ABLAPIL- A. K. COURT NO. |Order Dtd. 2025-07-
62835/2025/05.08.2025 5 00 /5025 |SRICHANDAN 2 OLD 31

CMP- COURT NO. |Order Dtd. 2025-08-
62837/2025(05.08.2025 |Zo 0, |S. C. ACHARYA 5 onb o1

CRLMC- COURT NO. Order Dtd. 2025-08-
62838/2025(05.08.2025 | o000 . [B.N.SAHU > onb oa
' CRLMC- COURT NO. |order Dtd. 9999-12- |CRIMINAL
62839/2025(05.08.2025 |00 0 . [R.K.MALLICK > onb " rac




CRLMC- COURT NO. [order Dtd. 9999-12-
62840/2025105.08.2025 | ggq 555 |R-K.MALLICK 5 OLD 11
CRLMC- COURT NO. |[order Dtd. 2025-08- |CRIMINAL
62841/202505.08.2025 | 7-°"0 . |S.BARIK > onD o rac
CRLMC- COURT NO. |Order Dtd. 2025-08-
62842/202505.08.2025 |- . |A.MISHRA > onb o1
CRLMC- COURT NO. |Order Dtd. 9999-12- |CRIMINAL
62843/2025(05.08.2025 | o000 o IN.SAHOO 5 oL 31 Mrse
CRLMC- COURT NO. |Order Dtd. 2025-08-
62844/2025(05.08.2025 |70 70 |A.MOHANTY > oLD o1
W (C) - COURT NO. |[order Dtd. 2025-07- [WRIT
62850/202505.08.2025 ;5 03 54,1 B K SWAIN 5 OLD 11 BRANCH-2
WP (C) - SUBRAT KUMAR COURT NO. [Order Dtd. 2025-08- |WRIT
62851/2025105.08.2025 11357 /5025 |pas 2 OLD 04 BRANCH-5
WRIT
WP (C) - SUBRAT KUMAR COURT NO. |Order Dtd. 2025-08- |BRANCH
62852/2025105.08.2025  11199/5025 |pas 2 OLD 04 (DIVISION
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2025-09-
62853/2025(05.08.2025 )1 200", |J SAHOO 1 03
WP (C) - COURT NO. Order Dtd. 2025-08- |WRIT
62854/2025(05.08.2025 |- 20", |S K PARIDA o1 o1 R ANCH-1
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62855/202505.08.2025 |-/~ |A PATTANAIK o 04
ABLAPL- COURT NO. Order Dtd. 2025-08-
62856/202505.08.2025 [0/ |SK SAMAL 1 oa
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62857/202505.08.2025 [0 |SK SAMAL o1 oa
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62858/202505.08.2025 |- . |S BARIK o 04 BAIL-2
ABLAPL- COURT NO. Order Dtd. 2025-08-
62859/2025(05.08.2025 | =0 |SK SAHOO 1 o4
WP (C) - RAMESH KUMAR COURT NO. |Order Dtd. 2025-07-
62860/2025(05.08.2025 )08’ 0o e | 1 T
ABLAPL- COURT NO. |Order Dtd. 2025-08-
62861/2025(05.08.2025 |- /"' |BALARAM SINGH 1 oa
CRLMC- COURT NO. Order Dtd. 2025-08-
62862/2025(05.08.2025 | /o200 M R SAHOO o o1
CRLMC- COURT NO. |Judgement Dtd. 2025-
62863/2025(05.08.2025 | o070, M R SAHOO 1 0801
|62864/2025(05.08.2025  [CRLMC- M R SAHOO COURT NO. [0order Dtd. 2025-08-




4932/2024 21 01
CRLMC- COURT NO. [0rder Dtd. 2025-08-
62865/2025(05.08.2025 | o220, M R SAHOO C. o1 o1
WP (C) - COURT NO. [0rder Dtd. 2025-09- |[WRIT
62866/2025(05.08.2025 |1 500 B K MOHANTA [C. o Ts R ANCH- 6
WP (C) - COURT NO. [Order Dtd. 2025-08- |WRIT
62867/2025(05.08.2025 )20 0" K C PANDA C. 1 o1 R ANCH-
FAO- COURT NO. [0rder Dtd. 2025-09- | 5C:
62868/2025(05.08.2025 G N SETHI C. ol ' APPEAL
264/2021 6 03
SEC.
WP (C) - COURT NO. [0rder Dtd. 2025-08- |[WRIT
62869/202505.08.2025 )20 )" K C PANDA C. c o1 R ANCH-8
ADMLS- COURT NO. |[Order Dtd. 2025-09-
62870/202505.08.2025 1" . R K DEHURY  |[C. 4 23
WP (C) - COURT NO. [0rder Dtd. 9999-12- |WRIT
62871/2025(05.08.2025 )1 o=c", [P K. DAS C. os " R ANCH-S
WRIT
WP (C) - LAMBODAR COURT NO. [Order Dtd. 2025-08- |BRANCH
62872/202505.08.2025 21398/2025 |PRADHAN c. 25 04 (DIVISION
BENCH-3)
WP (C) - COURT NO. [0rder Dtd. 9999-12- |WRIT
62873/2025(05.08.2025 )1 =c", o [P. K. DAS C. o5 " R ANCH-5
WP (C) - PRAMOD KUMAR COURT NO. [Order Dtd. 2025-08- |WRIT
62874/2025105.08.2025 1195335025 [rouT 25 04 BRANCH-4
WP (C) - COURT NO. [0rder Dtd. 9999-12-
62875/2025(05.08.2025 |1 oo " K. C. SAMAL C. o5 i
WP (C) - COURT NO. [0rder Dtd. 2025-08-
62876/2025(05.08.2025 |- 700 /A K PANDA C. o5 o1
WP (C) - COURT NO. [Order Dtd. 2025-08- |WRIT
62877/202505.08.2025 |, o057 0 |R C MUDULI  C. g oa R ANCH-2
WP (C) - COURT NO. [0rder Dtd. 2025-08-
62878/202505.08.2025 /208 |B. SINGH C. oc o4
WRIT
WP (C) - COURT NO. [0rder Dtd. 2025-08- |[BRANCH
62879/202505.08.2025 17781/2025 B-K- PATI C. 5 04 (DIVISION
BENCH-3)
WRIT
WP (C) - COURT NO. [Order Dtd. 9999-12- |BRANCH
62880/202505.08.2025 )0, 00" o [R C MUDULI  [C. os " (DTVTSTON
BENCH-1)
162881/2025(05.08.2025  [WP(C) - K. K. NAYAK |[C. COURT NO. [Order Dtd. 9999-12- [WRIT




18265/2025 25 31 BRANCH- 3
WRIT
62882/2025(05.08.2025 gfégg;ZOZS SAHOO COURT MO 8Zder Dtd. 2025-08- %§?$ESION
BENCH-1)

62883/2025|05.08.2025 ?gégg;zoz5 PANDA COURT NO. Order Dtd. 2025-08- nRIT
.62884/2025 e 08 20me ?5{32;2025 b SAMANTA ;:gURT NO. 8Zder Dtd. 2025-08- ngR{i;CH_z
62885/2025 05.08.2025 ?§§3222023 X MOHANTY SgURT NO. gzder Dtd. 2025-08- giiECH—6
62886/2025|05.08.2025 2555;;2025 NAIK COURT NO. Order Dtd. 9999-12- nRIT
62887/2025(05.08.2025 252?52625 BS SWAIN ggURT NO. gzder Dtd. 2025-08-
62888/2025(05.08.2025 25??5;525 AK SAHOO COURT NO. Order Dtd. 2025-08- |, o0 o
62889/2025 |05.08.2025 25852;2025 B. R. MOHANTY ggURT NO. gzder ptd. 2025-08-
62890/2025 (05.08.2025 ?2422;2025 CHULT ggURT NO. gider Dtd. 9999-12- giiECH—6
62891/2025(05.08.2025 ?gégg;zozz SWAIN COURT NO. ggder Dtd. 2025-07- uRIT
62892/2025(05.08.2025 ?5232;2025 S PRADHAN SEURT NO. gzder Dtd. 2025-08-
62893/202505.08.2025 ?Eég};ozz K PARIDA COURT NO- gzder Dtd. 2025-08- nRIT
62894/2025(05.08.2025 §f§§§}2025 K. MOHANTY ggURT NO. gzder Dtd. 2025-08-
62895/2025(05.08.2025 ?g}gé;z K PARIDA ggURT NO. 8Zder Dtd. 2025-08- giiECH—3
62896/2025|05.08.2025 ?5é31;2025 BEHERA COURT MO gfder Dtd. 9999-12-
62897/2025|05.08.2025 ?gég};o24 K MOHANTY COURT NO. Order Dtd. 2025-08- WRIT
62898/2025(05.08.2025 §f£2$;2025 K. PAL COURT NO. Order Dtd. 2025-08-




62900/2025 |05.08.2025 ?fég;;2025 S. K. PAL c. JoURT O gzder Dtd. 2025-08- WRiT
62901/202505.08.2025 1 (5)7  lp R smnapaTI . COURT NO. |Order Dtd. 2025-09-
162902/2025 |05..08.2025 f§£g>5017 S. BARIK c. COURT NO- ggder Dtd. 2025-09- WRIT
62903/2025(05.08.2025 ?fég;;2023 B R SENAPATI |C. COURT MO ?gder ptd. 2025-09- WAL
162904/2025 |05.08.2025 ?gég;;2023 B R SENAPATI |[C. SoURE RO ?gder btd. 2025-09- i
62906/2025 05.08.2025 25252524 R C MUDULI c. SgURT NO. gzder Dtd. 2025-08- giiECH—8
o 2025 5,000 Lo BT o, RS . pvdgmens s 202 iz
62908/2025|05.08.2025 figé;oz5 S BARIK - §OURT NO. Sgder Dtd. 2025-08-
62909/2025(05.08.2025 1‘2’125%025 S. BARIK c. (l?OURT NO. (2)]6:der Dtd. 2025-08-
62910/2025(05.08.2025 1‘;125\;024 P K PAL c. (1?OURT NO. gll:der Dtd. 9999-12- iéigm
62913/202505.08.2025  |oonelo L [C COURT NO. [0rder Dtd. 2025-08-
62919/202505.08.2025  [poCeiie SRRSO KUMAR e, COURT NO. |onder Dtd. 2025-08-
|62920/2025 |05.08. 2025 025 |nToRRRT o, COURT NO. [0rder Dtd. 2025-08-
|62921/202505.08. 2025 Sira025  lormen o c. COURT NO. |Order Dtd. 2025-08-
162922/2025 |05..08.2025 (9:231\/45625 BIKRAM BEHERA [C. gogig NO. gider Dtd. 2025-08-
62923/2025|05.08.2025 §§§%35025 BIKRAM BEHERA C. gogig NO. gider ptd. 2025-07- ;i;gINAL
62925/202505.08.2025 o0 (BILAN SHARTL o, COURT NO. |Order Dtd. 2025-08-
62927/2025|05.08.2025 222?5625 A. MOHANTY  [C. COURT NO. |order Drd. 2025-08-
62928/2025|05.08.2025 §§523;025 P.C.DAS c. SOURT NO- gider Dtd. 9999-12-
162929/2025|05.08.2025 25552;2025 P. K. DAS c. COURT NO. |Order Dtd. 2025-08-
62931/2025(05.08.2025 ?5;3%;2025 I.PANDA c. gogig NO. 8§der ptd. 2025-08- WRIT
162032/2025 05.08.2025 8372005 |HK-MOHANTA C. COURT NO. |0rder Dtd. 2025-07-




MISC.
FAO- COURT NO. |0Order Dtd. 2025-08-
62933/2025/05.08.2025 334/2025 NIRANJAN ROUT|C.O. > oLD 01 APPEAL
SEC.
WP (C) - COURT NO. [Order Dtd. 2025-08- |[WRIT
62936/2025/05.08.2025 31072/2024 R. C. ROUT C.o. 2 OLD 01 BRANCH-4
WRIT
WP (C) - COURT NO. [Order Dtd. 2025-08- |BRANCH
62937/2025/05.08.2025 91141/2025 R. C. BHOI C.o. 2 OLD 01 (DIVISION
BENCH-1)
WP (C) - COURT NO. |0rder Dtd. 2025-07- |WRIT
62938/2025/05.08.2025 5217/2021 SARAT DASH C.o. 2 OLD 28 BRANCH-5
WP (C) - COURT NO. [Order Dtd. 2025-08- |WRIT
62939/2025/05.08.2025 20817/2025 C. RANA c.o. 2 OLD . BRANCH-1
WP (C) - COURT NO. |0rder Dtd. 2025-07-
62940/2025/05.08.2025 25081/2024 P. PANDA Cc.o. 2 OLD 59
ABLAPL- DEBIDUTTA Order Dtd. 2025-08-
62541/2025/05.08.2025 7009/2024 MOHAPATRA GENERAL 04
TRP (C) - DEBIDUTTA Order Dtd. 2025-07-
62546/2025/05.08.2025 17272025  |MOHAPATRA GENERAL .
62553/2025(05.08.2025 W)~ KABITA SWAIN |GENERAL Entire Document
28065/2024
CRLMP- SUSHANTA Order Dtd. 2025-07-
62558/2025/05.08.2025 770/2025 | KUMAR PATT GENERAL 09
CRLMP- SURENDRA NATH Order Dtd. 2025-07-
62561/2025/05.08.2025 770/2025  |PATT GENERAL 09
CRLMP- PRASANTA Order Dtd. 2025-07-
62564/2025/05.08.2025 770/2025 |KUMAR PATT GENERAL 09
CRLMP- UMAKANTA Order Dtd. 2025-07-
62566/2025/05.08.2025 770/2025  |BISWAL GENERAL 09
WP (C) - . WRIT
62568/2025/05.08.2025 29944/2024 KABITA SWAIN |GENERAL Entire Document BRANCH-6
CRLMP- SHANTILATA Order Dtd. 2025-07-
62569/2025/05.08.2025 770/2025  |JENA GENERAL 09
ABLAPL- DEBASIS Order Dtd. 2025-08-
62573/2025/05.08.2025 6492/2025 MISHRA GENERAL 01
CRLMP- RABINDRA Order Dtd. 2025-07-
62576/2025(05.08.2025 770/2025 PANDA GENERAL 09




CRLMP-

GITANJALI

Order Dtd.

2025-07-

62591/2025/05.08.2025 77072025  |PANDA GENERAL 09

CRLMP- NILAMADHABA Order Dtd. 2025-07-
62592/2025(05.08.2025 770/2025 PANDA GENERAL 09

CRLMP- SUDHIR KUMAR Order Dtd. 2025-07-
62593/2025/05.08.2025 770/2025 | JENA GENERAL 09

CRLMP- ANANTA Order Dtd. 2025-07-
62596/2025(05.08.2025 770/2025 NARAYAN PADHT GENERAL 09

CRLMP- SUSHRISANGITA Order Dtd. 2025-07-
62599/2025/05.08.2025 770/2025  PANDA GENERAL 09

CRLMP- SARASWATI Order Dtd. 2025-07-
62602/2025/05.08.2025 770/2025  |NAYAK GENERAL 09

CRLMP- NIBEDITA Order Dtd. 2025-07-
62604/2025/05.08.2025 770/2025 MISHRA GENERAL 09

CRLMP- NILAKRUSHNA Order Dtd. 2025-07-
62613/2025/05.08.2025 770/2025 |DWIBEDY GENERAL 09

CRLMP- SK JAHID ALI Order Dtd. 2025-07-
62616/2025/05.08.2025 770/2025  |QUADRT GENERAL 09

CRLMP- Order Dtd. 2025-07-
62619/2025/05.08.2025 770/2025 KHUSILATA KAR |GENERAL 09

CRLMP- Order Dtd. 2025-07-
62621/2025/05.08.2025 770/2025 SUJATA KAR GENERAL 09

CRLMP- MRUTYUNJAYA Order Dtd. 2025-07-
62624/2025/05.08.2025 770/2025  |SAROO GENERAL 09

WPC (OAC) — Order Dtd. 2022-09-
62625/2025/05.08.2025 3121/2013 ASUTOSH ROUT |GENERAL 26 OA Branch

CRLMP- NISHIKANTA Order Dtd. 2025-07-
62627/2025/05.08.2025 770/2025  |kaR GENERAL 09

KRUSHNA
62631/2025/05.08.2025 SI;ISD/’JEB% PRASAD GENERAL ggder ptd. 2025-07-
DWIBEDI

CRLMP- MANORANJAN Order Dtd. 2025-07-
62633/2025/05.08.2025 770/2025 | DWIBEDY GENERAL 09

CRLMP- Order Dtd. 2025-07-
62638/2025/05.08.2025 770/2025 RANJAN BEHERA |GENERAL 09

CRLMP- AMIT KUMAR Order Dtd. 2025-07-
62640/2025(05.08.2025 770/2025 SAHOO GENERAL 09

CRLMP- SAPAN KUMAR Order Dtd. 2025-07-
62643/2025(05.08.2025 770/2025 BEHERA GENERAL 09

CRLMP- ISWAR CHANDRA Order Dtd. 2025-07-
62647/2025/05.08.2025 1500 5005 |panpa CENERAL 09Judgement Dtd.




| | | 2025-07-09, [
CRLMP- Order Dtd. 2025-07- (s
62649/2025(05.08.2025 |2 "0  |BIKASH PADHI |GENERAL 05 "
CRLMP- RANJIT KUMAR Order Dtd. 2025-07- (s
62657/2025(05.08.2025 7000 o[ GENERAL 05 "
CRLMP- SUDHANSU Order Dtd. 2025-07- (s
62659/2025(05.08.2025 75000 |cnpit Yo, (GENERAL 05 e
WP (C) - BIJAYA KUMAR Order Dtd. 2025-07- |WRIT (s
62762/2025(05.08.2025 |}, 000" Lk GENERAL " ERANCH-2 e
FAO- ANTRUDDHA Order Dtd. 2024-04- ["LSC- E
62767/2025(05.08.2025 | S, 0o [opnan GENERAL o APPEAL .
SEC.
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2023-02- (s
62768/2025(05.08.2025 |1 U0 o L GENERAL 03 oA Branch |~
FAO- MANOJ KUMAR Order Dtd. 2025-03- [1SC- :g
62770/202505.08.2025 |00 R, GENERAL 5 APPEAL No
SEC.
62773/2025/05.08.2025 We (C) - HIRARAM BHOI |GENERAL Entire Document (S
Ve 21485/2025 No
62778/2025(05.08.2025 |WE ()~ HIRARAM BHOI |GENERAL Vakalatnama (S
Ve 21485/2025 No
(S
ABLAPI,- TAPAS KUMAR Order Dtd. 2025-08-
62780/2025(05.08.2025 [ o200 o | GENERAL o1 BATL-2 T;
ABLAPL- UMA SHANKAR Order Dtd. 2025-08- (s
62783/2025(05.08.2025 [0, o oY GENERAL o4 BATL-1 .
TRPCRL- Order Dtd. 2025-08- (s
62787/202505.08.2025 |, S APARESH BHOI |GENERAL 04 e
CRLMC- GOKULANANDA Order Dtd. 2025-08- |CRIMINAL |(S
62793/2025(05.08.2025 S 00 0|l GENERAL oa s o
(S
WP (C) - Order Dtd. 2025-08- |[WRIT
62796/2025(05.08.2025 ;- oc)o - [KABITA PATRA |GENERAL 04 R ANCH-4 gg
WP (C) - Order Dtd. 2025-08- (s
62798/2025(05.08.2025 |}, Zo” . [KABITA PATRA |GENERAL 0l 23
WP (C) - AJIT KUMAR Order Dtd. 2025-08- |WRIT (s
62802/2025105.08.2025 |00, 5023 [prRADHAN GENERAL 01 BRANCH-2 |No
(S
ABLAPI,- DEBIDUTTA Order Dtd. 2025-08-
62805/202505.08.2025  [J 0 L T GENERAL oa BATL-1 Tg
FAO- Judgement Dtd. 2025- 15C: :;
62829/2025(05.08.2025 I SHYAMALA GENERAL uageme : APPEAL
509/2014 03-19 No
SEC.
FAO- Order Dtd. 2025-07- [LSC- E
62830/2025/05.08.2025 L.SHYAMALA GENERAL : APPEAL
430/2012 25 No
SEC.
ABLAPIL- DILLIP KUMAR Order Dtd. 2025-08- (s
62831/2025(05.08.2025 /o b o, (o GENERAL oc BATL-2 No
WP (C) - SMT SITA DEVI Order Dtd. 2007-02- (s
62832/202505.08.2025 |/ 00" 00| A GENERAL ol “
62899/2025(05.08.2025 |ABLAPL-  |[NAGESWAR GENERAL Order Dtd. 2025-07- (s




18627/2025 |JAGADALA 31
WPC (OA) - MANOJ KUMAR Order Dtd. 2024-12-
62905/202505.08.2025 5o o oM S S GENERAL > OA Branch
SURESH
62911/2025|05.08.2025 §3§§53525 CHANDRA GENERAL gzder Ptd. 2025-08-
PRADHAN
l WPC (OAC) - |SABIR KUMAR Order Dtd. 2024-07-
62915/2025(05.08.2025 oo, 000 0 [PAEE GENERAL S OA Branch
.62934/2025 05.08.2025 ["ACA- JAYADEV BHOI |GENERAL Entire Document
-08. 1237/2024
.62935/2025 05.08.2025 | “ACA- JAYADEV BHOI |GENERAL Vakalatnama
-08. 1237/2024
WP (C) - WRIT
62582/2025(05.08.2025  [hc )7 A K JATI GENERAL g
62585/2025(05.08.2025 AT A K JATI GENERAL
-08. 451/1982
62588/2025(05.08.2025 |WE ()~ S DASH GENERAL
-08. 2689/2018
WP (C) - WRIT
62590/202505.08.2025 |50 )7 |7 JENA GENERAL ]
' WP (C) - WRIT
62594/2025(05.08.2025 oo )7 |3 JENA GENERAL e
62595/2025(05.08.2025 |WE(C)~ P K LENKA GENERAL
-08. 7246/2016
' BLAPL-
62597/202505.08.2025 | 23007 K K NATH GENERAL
ABLAPL-
62598/2025(05.08.2025 ;20000 o K K NATH GENERAL
WP (C) - WRIT
62600/2025/05.08.2025 4011/2022 B R SENAPATI |GENERAL BRANCH-6
62601/202505.08.2025 |1~ B R SENAPATI |GENERAL
-08. 700/2015
' LAA- FIRST
62603/202505.08.2025 | 'g%> R K BEHERA  GENERAL ot
WP (C) - WRIT
62605/2025(05.08.2025 |\ )7 Ip SETHI GENERAL o CHog
WRIT
WP (C) - BRANCH
62606/2025(05.08.2025 |17 157 |7 sAHOO GENERAL oTvISTON
BENCH-2)
62607/202505.08.2025 |[0J9¢~ R K MAHABHOT |GENERAL
V8. 6166/2002
WP (C) - WRIT
62608/202505.08.2025 50 2V |7 SAHOO GENERAL BRANCH
(DIVISION




| | BENCH-3)
| . MISC.
62609/2025(05.08.2025 B R SENAPATI |GENERAL APPEAL
80/2016
SEC.
1 CMAPT-
62610/2025(05.08.2025 |00 |A K SAHOO GENERAL
1 WP (C) - WRIT
62611/2025(05.08.2025 |Lo 0" o0 M NAYAK GENERAL R ANCHA1
| . MISC.
62612/2025(05.08.2025 A K SAHOO GENERAL APPEAL
14/2021
SEC.
1 WRIT
WP (C) - BRANCH
62614/2025(05.08.2025 (oo 0 S DASH GENERAL (DTVTSION
BENCH-1)
WP (C) - WRIT
62615/2025(05.08.2025 |00 " o ID K BEHERA  |GENERAL R ANCHL3
-62617/2025 05.08.2025 |CONTC~ B D BISWAL  |GENERAL CONTEMPT
V8. 414/2016
1 WRIT
WP (C) - BRANCH
62618/2025(05.08.2025 |oo %" .o |B D BISWAL GENERAL (DIVTSION
BENCH)
WP (C) - WRIT
62620/2025(05.08.2025 |10 K C SWAIN GENERAL R ANCH2
62622/2025(05.08.2025 |09C” S K MOHANTY |GENERAL
Ve 6868/1994
62623/202505.08.2025 |[09¢~ S K MOHANTY |GENERAL
Ve 5346/1994
62626/202505.08.2025 |[°9¢” S K MOHANTY |GENERAL
Ve 5348/1994
62628/2025(05.08.2025 |09C~ S K MOHANTY |GENERAL
Ve 4831/1994
1 RSA- SECOND
62630/2025(05.08.2025 |70 o [P K PANI GENERAL DAL
1 WRIT
WP (C) - BRANCH
62632/2025(05.08.2025 |1 0" o |P BEHERA GENERAL (DTVISTON
BENCH-1)
oJc- WRIT
62634/2025(05.08.2025 |5 oo [P NAYAK GENERAL R ANCH-S
1 WRIT
WP (C) - BRANCH
62635/2025(05.08.2025 | jo0 “° [P NAYAK GENERAL (DTVISTON
BENCH-3)
[62637/2025[05.08.2025  [cmp- H K MOHAPATRA |GENERAL WRIT




12/2023 BRANCH-5
WP (C) - WRIT
62639/2025(05.08.2025 oo o0 0 o SAMAL GENERAL R ANCH-3
WA- WRIT
62641/2025(05.08.2025 (= 0, K SWAIN GENERAL APPEAL
CRLREV- CRIMINAL
62642/2025(05.08.2025 203/2006 ROUT GENERAL REVISION
WPC (OAC) -
62644/2025(05.08.2025 |,oc o) D BISWAL GENERAL OA Branch
WP (C) - WRIT
62645/2025(05.08.2025 3o =" P K MISHRA  |GENERAL R ANCH-
62650/2025(05.08.2025 |WE{C)~ C MISHRA  |GENERAL
Vo 20866/2025
62652/2025(05.08.2025 |"F ()~ SAHOO GENERAL
Ve 15695/2025
WP (C) - Order Dtd. 2025-08-
62653/2025(05.08.2025 |, 000 o, R. BARIK |GENERAL 05
WP (C) - WRIT
62655/2025(05.08.2025 |00 0 |S PATTANAIK |GENERAL R ANCH4
WP (C) - WRIT
62660/2025(05.08.2025 |joo "o |B K SWAIN GENERAL R ANCH-
WP (C) - WRIT
62662/2025(05.08.2025 |y ", |B K SWAIN GENERAL R ANCH4
WP (C) - WRIT
62663/2025(05.08.2025 |j0c 1700, [B K SWAIN GENERAL R ANCH2
CRLREV-
62664/2025(05.08.2025 |[o0"0 0 K JENA GENERAL
WP (C) - WRIT
62665/2025(05.08.2025 |, 0 ", |B K SWAIN GENERAL R ANCH4
62666/2025(05.08.2025 |WE (&)~ K SWAIN GENERAL
Vo 20906/2025
CONTC-
62670/2025(05.08.2025 3226/2025 K SWAIN GENERAL
TRPCRI,~
62672/2025(05.08.2025 | SAHOO GENERAL
RVWPET- CIVIL
62673/2025(05.08.2025 36/2025 SAHOO GENERAL REVISION
|62674/2025(05.08.2025  |[ABLAPL- K DAS GENERAL




5396/2025 |
62675/2025(05.08.2025 |"E{C)~ P K BEHERA  |GENERAL
23535/2024
Judgement Dtd. 1996-
oJc- BINOD
62702/2025/05.08.2025 1615/1986 MONAHART GENERAL 07-
30Petition, Annexure,
' CRLMC- CRIMINAL
62714/2025/05.08.2025 18972024 | P KBR GENERAL MIse
— MISC.
62716/2025/05.08.2025 J P KAR GENERAL APPEAL
403/2018
SEC.
WP (C) - WRIT
62722/2025/05.08.2025 1562/2024 |F R SWAIN GENERAL BRANCH- 6
WP (C) - WRIT
62725/2025/05.08.2025 156572024 |P R SWAIN GENERAL BRANCH-6
WP (C) - WRIT
62734/2025/05.08.2025 16304/2022 D SAMAL GENERAL BRANCH-1
RSA- SECOND
62737/2025/05.08.2025 17472024 | R BEHERA GENERAL ADPEAL
CRLMC- Order Dtd. 2025-07-
62746/2025/05.08.2025 23732025 |PALARAM SINGH GENERAL 31
CMP- Order Dtd. 2025-09-
62836/2025/05.08.2025 179/2025 |S- CHOUDHURY |GENERAL 24
' BLAPL-
62845/2025/05.08.2025 5958/2005 |G SINGH GENERAL BATL-1
.62846/2025 05.08.2025 [F20~ P K PARIDA  |GENERAL
sUe 268/2025
WP (C) - WRIT
62847/2025/05.08.2025 20614/2025 N K ROUT GENERAL BRANCH-8
62848/2025|05.08.2025 We (C) - N K ROUT GENERAL
SVe. 15344/2025
62849/2025(05.08.2025 |"E (&)~ K K NATH GENERAL
-Ve- 20089/2025
CONTC- Order Dtd. 2025-07-
62912/2025|05.08.2025 3252/2025 SARAT DASH GENERAL 29
CRLA- Order Dtd. 2025-08-
62914/2025/05.08.2025 658/2025 |5+ CHOUDHURY |GENERAL 04
BLAPL- Order Dtd. 2025-03-
62916/2025/05.08.2025 1776/2025 |S- CHOUDHURY |GENERAL 18
FAO- Order Dtd. 2025-08-
62917/2025/05.08.2025 533/2024 |R- K. DEHURY |GENERAL o1
ABLAPIL- Order Dtd. 2025-09-
62918/2025(05.08.2025 8484/2025 D. D. NAIK GENERAL 16




BLAPL-

62924/2025/05.08.2025 1790/2025 S. CHOUDHURY |GENERAL Rejoinder

CONTC- HARTHAR Order Dtd. 2025-08-
62926/202505.08.2025 |0 o |y NTGARKT GENERAL o1
' ABLAPL-
62930/202505.08.2025 o "7 . [P.R.SWAIN GENERAL BATL-1
' RSA- Order Dtd. 2019-11- |SECOND
62941/2025/05.08.2025 |2207 .. |S N GAYA GENERAL 15 S EDEAL

NIC



